CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL

NO.26, HADDOWS ROAD, SHASTRI BHAVAN ANNEXE I FLOOR, CHENNAI-6

Cause List for: 08/02/12 (Wednesday) 

Coram: Dr. C. SATAPATHY, Hon’ble Technical Member

------------------------------------------------------------------------------------------------------------------------------------------------------------------

Sl.No     Application No
Appeal No
Appellant         

Respondent       
       Appellant 
             Respondent









     

    Representative
            Representative

----------------------------------------------------------------------------------------------------------------------------------------------------------------

SINGLE MEMBER (Technical)

SHORT MATTER

1. ST/S/413/11
ST/646/11
EVEREST CONSULTING
CST CHENNAI
K. VAITHEESWARAN




GROUP (I) (P) LTD

REGULAR MATTER

2.

C/314/05
YAZAKI WIRING 

CC CHENNAI
R. HARI




TECHNOLOGIES (I)





PVT LTD

3.

C/355/05
SANMAR FOUNDRIES 

CC CHENNAI
K. VAITHEESWARAN




LTD

4.

C/356/05
SANMAR FOUNDRIES 

CC CHENNAI
K. VAITHEESWARAN




LTD

5.

E/173/09
KALAIMANI SPINNING

CCE SALEM
VMJ ASSOCIATES





MILLS

6.

E/174/09
M.A. PRAGADEESWARI
CCE SALEM
VMJ ASSOCIATES

7.

E/175/09
M. ARTHANARI

CCE SALEM
VMJ ASSOCIATES

8.

ST/554/09
CST SALEM


BSNL, ERODE

SWAMY ASSOCIATES
9. ST/CO/17/11
ST/272/11
CST TIRUNELVELI

BSNL,

10.

ST/112/11
CAMEO CORPORATE

CST CHENNAI

VMJ ASSOCIATES




SERVICES LTD

11.

ST/262/11
CCE CHENNAI


GANESH MOTORS
12.

C/289/11
ELGI ULTRA 


CC CHENNAI

VMJ ASSOCIATES
INDUSTRIES LTD
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     CESTAT CHENNAI

